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BEFORE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH, NEW DELHI

Nirmal Singh & other
------ Petitioner

Versus

State of Haryana and another
------ Respondent

Short Reply by way of Affidavit by Sushil Kumar Mangla, Block
Development & Panchayat Officer, Barara, District Ambala (Haryana)
Respondent No. 5 on behalf of respondent no. 2,3, 5, 7&8.

I the above named Respondent hereby declare and solemnized as under:-

1. That the deponent is the Block Development & Panchayat Officer of Block

Barara and the Village Kambass fall in the jurisdiction of answering deponent

and is competent to file the reply by way of affidavit before this Hon'ble

Tribunal.

That the deponent is filing a short affidavit and craves the leave of this Hon'ble

!\.)

Tribunal to file a detailed response to the OA as and when sought by Hon’ble
Tribunal. i

3. That it is respectfully submitted that, the land in question in the OA is the
common land of the village Panchayat and the same is neither covered and nor
declared as Reserved Forest. The trees on the land in question are Eucalyptus,
which have been have been notified by the state govt. as Agroforestry and no
permission is required to cut if the same are grown on non-forest land.

4. That the said land in question in the present OA, is not under the Reserved
Forest/Protected Forest and the said land has also not been notified under
Section 4 and 5 of the Punjab Land Preservation Act, 1900. Therefore the Forest
Conservation Act, 1980 is not applicable in the present case.

5. That it is respectfully submitted the Eucalyptus (Safeda) trees was planted and
nourished by Gram Panchayat. The answering respondents adopted the due
procedure before auctioning the trees in accordance with the law as well as the

guidelines issued in this regard. It is further submitted that the answering

ondents has done the following before auctioning the trees :-

ol

‘ The Gram Panchayat passed the resolution no. 2 dated 17.04.2025 f
\\ permission of auctioning of trees (Annexure R-1) i

‘ y
g

'}
deponents requested
the Respondent .
no. 2 i.e. Deput el d
. y Commissioner.
b

Ambala to grant permissi
O\ permission after valuation :
‘fNy 903 dated 05.06.2025 (Annexure Re2) OF the trees vide letier no.



2.
iil. That thereaft
c Ll
t, Respondent no. 2 written to District Forest Officer to do

the valuation i
) ation in nccordance with the law vide letter no. 7789 dated
23.06.2025 (Annexure R-3),

iv. That i i . i.c. Distri
hat in compliance of aforesaid, letter Respondent no. 4 i.c. District

Torest Officer made the valuntion and submit it vide letter dated
26.06.2025 (Annexure R-4).

V. That there upon Respondent no, 2 granting the ganction for auctioning
of 1872 Safeda trees by ensuring that following the due procedure and
terms and conditions mentioned in the sanction order dated 04.07.2025
(Annexure R-5).

vi. That thereafler, Gram Panchayat in compliance of the sanction order
dated 04.07.2025 passed the resolution for publicity of auctioning trees
fixed for dated 18.07.2025 (Annexure R-6) and subsequently the
publicity was made through English and Hindi Newspaper as well as by
affixing notices (Annexure R-7).

vii. That thereafter, proper auction proceeding Wwas carried out on
18.07.2025 and auction record was maintained alongwith proper
videography and photographs (Annexure R-8).

6. That in view of the above answering respondents has followed the complete
procedure in accordance with the law and thereafter auction was carried out.

7. That it is most relevant to submit that applicant has concealed the true facts
before this Hon’ble Tribunal and the Civil Suit CS/885/2022 Nirmal Singh Vs.
Anita Sharma & others was dismissed in default for want of precaution vide
order dated 18.03.2025 (Annexure R-9).

8. That it is also pertinent to submit that the answering respondents carried out the
auction process and proceeding after dismissal of the above Civil Suit. It is also

submitted that the valuation price of 1872 Safeda Trees was approx.

. 8,69,047/- as per District Forest Officer report whereas with the efforts of

““)/ ”v";" ’ ¢
'I‘ ‘ :agté
‘]70

e said land is completely under the management of the Gram Panchayat

rdance with the Punjab Village Common Lands (Regulation) Act, 1961

i which are categorised as Agricultural
A"OD Agroforestry Species” under the Haryana Agriculture Produce Marketing
ct and related agroforestry policies of the State Government.
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10. That Eucalyptus tree is considered as agroforestry species and exempted from
the restrictions applicable to forest species as such no prior forest clearance is
required for plantation or felling of such trees on Panchayat or private lands.

11. That as per the laws and policy of State of Haryana, the trees which are standing
ocated in areas

PLPA)- do

on Panchayat or privately-owned lands- except those I
specifically notified under the Punjab Land Preservation Act, 1900 (

not fall within the category of "forest trees", and therefore, the provisions of the

80 are not attracted to such felling. It is further
1994, the

s on the

Forest (Conservation) Act, 19

submitted that, in accordance with the Haryana Panchayati Raj Act,
responsibility for the maintenance, protection,

Panchayat land is under the control of village
disposal, auction, or protection

and management of tree
Gram Panchayat, and all

administrative or legal actions relating to their

are to be undertaken by the Panchayat only.
12. That the area mentioned in the OA does not fall under the category of 'F OREST'

and the it is further respectfully submitted that the restrictions on cutting of trees
as and not to private or Panchayat land. In

only applies to the notified forest are
1 of the village Panchayat,

the present OA the land is question is under the contro

who has the complete ownership of the land.

Praver:-
it is most respectfully prayed that this Hon'ble

ord and dismiss_the OA filed by

That in view of the above,
Tribunal may be pleased to take this affidavit on rec

the applicant.

Depongnt

(Sushil Kumar Mangla),
Block Development & Panchayat
Officer, Barara, District Ambala
(Haryana) Respondent no. 5).

LSS T LT S

wn Soiemr zrhiy ; , . .
S5 B 35 reGiet to the best of my knowledge & belief derived from the official record. No part

<erihion ba Z:ﬁ?ﬁ%ﬁd ﬁamij_flzis\ been concealed therein.

L

e g Deponent
Place: Ambala
Date: X
(Sushil Kumar Mangla),

Block Development & Panchayat
Officer, Barara, District Ambala

AITE D (Haryana) Respondent no. 5).

A SRecutes &
NOTARY PUBLIC Benal N, m
AMBALA (HARYANA)  Dated .
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Annexure R-1

Today on 17 April 2025 at Gram Panchayat Kambass, Block Barara,
Ambala in the chairmanship of Sarpanch Smt Pooja following proceeding is

carried out
Resolution No.01: Confirmation of Previous Proceedings

The Sarpanch read out the proceedings of the previous meeting.
The members present accepted and confirmed the previous records as
correct.

Resolution No. 02: Auction of Eucalyptus Trees

The meeting discussed the auction of eucalyptus trees located on
Panchayat land under Khasra No. 31/19, 120, 21, 22, and 32/16 (Total 1872
trees).Approval for this auction was previously granted by the Deputy
Commissioner, Ambala, vide letter no. 2022/14-19 dated February 14, 2022.
A legal stay was granted by Hon’ble Civil Court in the case filed by Nirmal
Singh.However on March 18, 2025, the case was dismissed by the court of
Shivdev Sharma (Civil Judge, Junior Division, Ambala / CUID No. HR- 0588).
A copy of the court order is attached to this Gram Panchayat proposal.

The numbering of trees on Panchayat land (Khasra No. 31/19, 20, 21, 22, and
32/18) has been completed. It was noted that these trees are approximately

20-25 years old and their removal is now necessary.
The Panchayat has decided to authorize the Sarpanch to proceed with

the auction. A copy of this proposal will be sent to the DFO (Divisional Forest
Officer), Ambala, through the BDPO (Block Development and Panchayat
Officer), Barara. The authorities are requested to evaluate the price of the
trees so that the auction can be conducted.

Signatories
Sarpanch, Gram Panchayat Kambass

Members Present:
Poonam Rani
Mukesh Kumar
Raj Bala

Mandip Singh

True Translated Copy
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Annexure R-2

From:
Block Development and Panchayat Officer,
Barara (Ambala)
To:
The Worthy Deputy Commissioner,
Ambala.
Dispatch No.: 903 Dated: 05/06/25

Subject:  Regarding the fixation of value and disposal of trees from the
land of Gram Panchayat Kambass through open auction.

Regarding the subject cited above, it is submitted with a request
that Gram Panchayat Kambass has passed Resolution No. 2 dated
17.04.2025, requesting permission to fix the price, cut, and sell a total of 1,872
(Safeda) trees standing on Panchayat land under Khasra Nos. 31/19, 20, 21,
22 and 32/16 through an open auction. The site inspection report of the
committee constituted for granting approval to auction trees in an open
auction as per your office letter no. 2023/2686-2693 dated 20.03.2023—is

attached herewith.
There is no court case pending regarding this matter.

Therefore, it is requested that you kindly grant approval for fixing the
value, cutting, and auctioning the said trees through an open auction.

Encl: As above.

Sd/-
Block Development and Panchayat Officer,

Barara.

True Translated Copy
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Annexure R-3

From:

Deputy Commissioner,

Ambala
To:

Forest Divisional Officer,

Ambala.

Ref No: P0-2025/7789 Date: 23/06/25

Subject: Regarding the valuation, felling, and open auction of
trees situated on the Panchayati land of Gram Panchayat, Kambas.

On the above-mentioned subject, it is written to you that the
Block Development and Panchayat Officer (BDPO), Barara, vide letter
no. 903 dated 05.06.2025, has reported that Gram Panchayat Kambas
passed Proposal No. 2 on dated 17.04.2025. This proposal requests
permission for the valuation, felling, and open auction of a total of 1872
Safeda (Eucalyptus) trees standing on Panchayati land under Khasra
Nos. 31/19, 20, 21, 22 and 32/16. There is no court case pending
regarding this matter, and according to the report of the committee
formed via letter no. 2023/2686-93 dated 20.03.2023, these 1872 trees
have been found fit for felling.

Furthermore, it is noted that per the committee’s report, the Deputy
Commissioner, Ambala, had previously granted permission for the
auction of said trees via letter no. 2022/1114-19 dated 14.02.2022.
However, Nirmal Singh of the village filed a case in the Hon’ble Court of
Ambala and Hon’ble Courtst stayed the felling of trees. Subsequently, on
18.03.2025, the case was Dismissed by the order of Shri Shiv Dev
Sharma, Civil Judge (Junior Division), Ambala (UID NO- HR-0588). The
Gram Panchayat now wishes to obtain formal approval to fe| and
auction the trees in an open bid as per rules.

Therefore, the BDPO's letter, the Gram Pancha
committee report, and the tree marking list are enclos
are requested to kindly determine the valye of the s

yat proposal, the
ed herewith. Yoy
aid 1872 Safeda
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trees belonging to the Gram panc
to this office.

Enclosure: As above,

hayat as per rules and send the report

Sd/-
For Deputy Commissioner,
Ambala

Endst. No: P-0-2025/7790 Date: 23/06/25

A copy of this is forwarded to the Block Development and Panchayat
Officer, Barara, for information with reference to their letter no. 903

dated 05.06.2025.
Sd/-
For Deputy Commissioner,
Ambala

True Translated Copy




Annexure R-4

Forest Department, Haryana Government .
Office of the Divisional Forest Officer, Ambala City

Ref No: 382 Date: 26/06/25

To,

The Deputy Commissioner,
Ambala.

Subject: Regarding the granting of approval for the auction of trees in

Gram Panchayat Kambass.

Reference: Your office letter number 2025 / 7789 dated
23.06.2025.

With reference to the above subject, you are informed that you
requested the determination of the value for felling 1,872 Eucalyptus (Safeda)
trees standing in Gram Panchayat Kambass. Their estimated value is Rs.
8,69,047/-. The details of the value of the trees are as follows:

Tree Valuation Details

Sr. Species U/S VIV III A 1B IA IB Total Vol (m?®) Amount (Rs.)
1 Euc. 6 1271 45912311200 1872 460.94 8,69,047
Total 61271 45912311200 1872 460.94 8,69,047

This document should not be considered as permission for felling.
Please take action at your own level regarding the approval for felling. Kindly
issue instructions to the concerned department to send the information
regarding the auction amount of the trees to this office.

Sd/-
Divisional Forest Officer,
Ambala Forest Division, Ambala

Endorsement No. & Date: (As above)
A copy is forwarded to the Forest Range Officer, Saha, for information,
Sd/-

Divisional Forest Officer,
Ambala Forest Division, Ambala

True Translated Copy
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Annexure R-5

Office of Deputy Commissioner, Ambala

Order of the Deputy Commissioner, Ambala dated 04.07.2025

In view of letter no. 903 dated 05.06.2025 from the Block Development
and Panchayat Officer (BDPO), Barara, and resolution no. 02 passed by
Gram Panchayat Kambass on 17.04.2025, the Divisional Forest Officer,
Ambala, via office letter no. 352 dated 26.06.2025, has determined the total
estimated value of 1872 Eucalyptus (Safeda) trees standing on Gram
Panchayat Kambass land (Khasra Nos. 31/19, 20, 21, 22, and 32/16) to be
%8,69,047/- (Rupees eight lakh sixty-nine thousand forty-seven only).

Therefore, approval is hereby granted for the open auction of the said
1872 Eucalyptus trees standing on the Gram Panchayat Kambass land, in
accordance with the provisions of Rule 6 (7) and after completing all auction
formalities (publicity/proclamation) under Rule 6 (10) of the Punjab Village
Common Lands (Regulation) Rules, 1964. The auction shall take place in the
presence of the District Development and Panchayat Officer (DDPO), Ambala,
and the Block Development and Panchayat Officer, Barara.

Furthermore, the Block Development and Panchayat Officer, Barara, is
directed as follows:

1. Other standing trees at the site must not be included in the auction. If
there are additional trees standing at the site, they must be numbered
and recorded in the register before the auction is conducted, and the
roots should not be uprooted.

2. This office and the committee members must be informed 10 days prior
to the auction date.

3. Re-plantation must be carried out on the vacant land after the auction,
and information regarding the auction must also be sent to the Regional
Manager, Haryana Forest Development Corporation, Ambala City.

4. Videography of the auction proceedings must be conducted on-site as

per rules. _ _ o
If the area is restricted under General Section-4, permission to cut the

5. trees must be obtained at your own level as per regulations.
6. The BDPO, Barara, and Gram Panchayat Kambass must ensure that
: there are no stay orders issued by any competent court regarding the
land.

(Signed)
Ajay Singh Tomar, |.A.S.
Deputy Commissioner
Ambala :

Dated: 04.07.2025
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ends No: Pan-2025/8516-20 Dated: 04/07/25

AcopY IS forwarded to the followi
A ing fori y i
1. District Development ang Pagncohralyr/];ct)romf?igg? Zﬁbg?; asealy S0

2. Block Developme
letter no. 903pdat2; ?)gdo g anChaya_t Officer, Barara, with reference to
for the Gram Panchay 2025, with directions to fix the auction date
resolution, and publi 2yat trees, have the Gram Panchayat pass a
English lo’cal nevs ish advertisements in at least two Hindi and two
3. Regional Mana SFaﬁerS, then send the information to this office.
Ambala City. ger, Haryana Forest Development Corporation (Ltd.),
4 Divisional Forest Officer, Com ' ivisi
' munity Forestry Division, Ambala.
5. Sarpanch, Gram Panchayat Kambass, Block Barara.

(Signed)
DDPO
For: Deputy Commissioner,

Ambala

True Translated Copy
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Annexure R6
Today on 08/07/2025 The proceeding is carried out under chairmanship of

Sarpanch Smt Pooja. . _
Resolution No. 1 Previous meeting confirmation

The Sarpanch read out the proceedings of the previous meeting to the
members present. The proceedings were verified as correct and accurate, and
subsequently passed and accepted.

Resolution No. 2. The Sarpanch informed the members that approval has
been received for the auction of 1872 Eucalyptus trees standing on Panchayat
land under Khasra Nos. 31/19, 22, and 32/16. This approval was granted via
letter no. 10-2025/8516-20 dated 04/07/2025 from the Worthy Deputy
Commissioner, Ambala. While the Panchayat had previously considered
holding the auction on 22/07/2025, it has been decided due to administrative
reasons to reschedule the public auction to Friday; 18/07/2025.The public
auction will take place at 11:00 AM at the Panchayat Ghar. Publicity shall be
conducted in the village via town-crier (Munadi) and advertisements shall be
placed in four local newspapers. The resolution was formally passed and
accepted. A copy of this proposal is being forwarded for further action to the
Deputy Commissioner (Ambala), DDPO (Ambala), and Divisional Forest
Officer (Ambala) through the BDPO, Barara.

Signatories '

Sarpanch: Smt. Pooja
(Gram Panchayat Kambass, Block
Barara, Ambala)

Members (Panches): Mandeep Singh

Mukesh Kumar

Rajat Kumar

Raj Bala

Poonam Rani

True Translated Copy
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Annexure R-8

Register Agreement: Lease or Patta Nama Location: Tehsil Barara, District Ambala
Village: Kambass

Auction Details and Proceedings

On July 18, 2025, an open auction for 1872 standing Eucalyptus (Safeda)
trees conducted at the Gram Panchayat Kambass. The proceedings were held under
the chairmanship of Sarpanch Smt. Pooja, The auction approval was granted on
June 23, 2025. The auction was supervised by the BDPO Barara and was present
during auction.

Terms and Conditions of the Auction
1. Every bidder must deposit a security amount of ¥2,00,000.

2, The Sarpanch, Panches, and Block Samiti members are prohibited from
participating in the bidding.

3. Trees must be cut from the top; uprooting or digging out the roots is strictly
prohibited.

4. Only the specified 1872 Eucalyptus trees are to be cut. No other standing
trees on the Panchayat land shall be touched.

5. The successful bidder must complete the cutting and clear the land by the end
of 1 September 2025.

6. One-fourth (1/4) of the total bid amount must be deposited on the spot. The
remaining balance must be paid before the commencement of tree cutting.

7. If the highest bidder refuses to take the bid, their security deposit will be
forfeited, and the auction will be reconsidered.

8. The bidder must ensure that no trees fall onto private farmers' lands. Any
damage caused to a farmer's property will be the sole financial responsibility of the

bidder.

9. The Panchayat reserves the right to cancel or withdraw the bjg.

Above mentioned term and conditions were iptimated to bidder by speaking and
every one accepted the same and put their signature and thump,



Rank Bidder Name Highest Big (INR)

1 Kushal Pal%2,630,000/- %2,651,000/- %3,100,000/-
2 Dalip%2,680,000/-2,750,000/- %3,000,000/-

3 Amir Khan2,600,000/- 2,700,000 22,800,000

4 Rohit¥1,600,000/- 22,660,000/-

5 Rajkumar1,700,000/- ¥2,200,000/-

6 SubhashZ1,000,000/-

7 SahabddinZ 1,300,000

8 Hanif%1,500,000/- ¥2,100,000/-

9 Shubham2,000,000/- ¥2,900,000/- ¥3,050,000/-
10 Shabraiz Ali 2,310,000/ 2,620,000/-
Final High Bids

The document records the final competitive bidding rounds:

Kushalpal: Final bid reached ¥31,00,000 (Thirty-one Lakh).

Dalip: Recorded a bid of ¥30,00,000.
Amir Khan: Recorded a bid of £28,00,000.

Financial Transaction

A Punjab National Bank (PNB) deposit slip dated July 19, 2025, shows a deposit of
8,00,000 (Eight Lakh Only) into the account of Gram Panchayat Kambass.

True Translated Copy
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